SCHEDULE I
FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)

Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OFINCLOV TECHNOLOGIES PRIVATE

LIMITED
1. | NAME OF CORPORATE PERSON Inclov Technologies Private Limited
2. | DATE OF INCORPORATION OF 01.03.2016
CORPORATE PERSON
3. | AUTHORITY UNDER WHICH * | Registrar of Companies, Mumbai
CORPORATE PERSON IS
INCORPORATED / REGISTERED
4. | CORPORATE IDENTITY NUMBER / U74120MH2016PTC273662
LIMITED LIABILITY IDENTITY
NUMBER OF CORPORATE PERSON
5 ADDRESS OF THE REGISTERED B 2,New Anant Bhuvan Floor 5,257/65
OFFICE AND PRINCIPAL OFFICE (IF NarshiNatha Street, Bhat Bazar,Masjid Bunder,
ANY) OF CORPORATE PERSON Mumbai — 400009.
6. | LIQUIDATION COMMENCEMENT 28.02.2021
DATE OF CORPORATE PERSON
7. | NAME, ADDRESS, EMAIL ADDRESS, Anish Gupta
TELEPHONE NUMBER AND THE Insolvency Professional
REGISTRATION NUMBER OF THE % | 413 Autumn Grove, Near LokhandwalaFoundation
LIQUIDATOR School,Lokhandwala Township, Kandivali East,

Mumbai— 400 101.

Contact : +91(22) 29659720

Email : anishi@icsanishgupta.com

Reg: No.IBBI/IPA-002/TP-N00285/2017-18/10843

8. | LAST DATE FOR SUBMISSION OF 30.03.2021
CLAIMS

Notice is hereby given that Inclov Technologies Private Limitedhas commenced voluntary liquidation
0n28.02.2021.

The stakeholders of Inclov Technologies Private Limited are hereby called upon to submit a proof of their
claims, on or before 30.03.2021to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penaltl TI"n

Anish Gupta
Place: Mumbai lnsoT“”é'H’&y Resolution Professional
Date :04/03/2021 Reg: No.IBBI/IPA-002/1P-N00285/2017-18/10843
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® COVID-19

Six states account for
about 86% of fresh cases

PRESS TRUST OF INDIA
New Delhi, March 4

MAHARASHTRA, KERALA,
PUNJAB, Tamil Nadu, Gujarat
and Karnataka continue to re-
porta surge in daily new Covid-
19 cases, accounting for
85.51% of fresh cases, the
Union Health ministry said on
Thursday.

Atotal of 17,407 new infec-
tions have been registered in a
day. Maharashtra has reported
the highest daily new cases at
9,855.This is the highest num-
ber recorded in the state since
October 18 when 10,259 new
cases were reported.

It is followed by Kerala with
2,765 while Punjab reported
772 new cases.The total num-
ber of cases with UK, South
Africa and Brazil variants of
SARS-CoV-2 in the country as
on date has reached 242, the
ministry said.

India’s total Covid-19 active
caseload has reached 1,73,413
comprising 1.55% of India's to-
tal cases.“Maharashtra, Gujarat,
Punjaband Madhya Pradeshare

African, Caribbean nations support
India at WTO on vaccine supplies

A GROUP OF African,
Caribbean,and Pacific coun-
tries have supported India
for supplying Covid-19 vac-
cines todifferent developing
and least developed nations.

During a discussion at
the WTO (World Trade Or-
ganisation), a group of Latin
American member statesin-
cluding Colombia, Costa
Rica, Ecuador, Panama and
Paraguay have also expressed
their concerns on the export
restrictions imposed by Eu-

showing a rise in active cases,’
the ministry said.

Showcasing the change in
active cases forstatesand UTs in
aspanof 24 hours, the ministry
said Kerala, UP,Jharkhand, Bihar
and Assam witnessed a reduc-
tion in the active cases. How-
ever, Maharashtra, Punjab, Ra-
jasthan, Chhattisgarh, Madhya
Pradesh, Haryana and Gujarat

Haryana job quota rule
to spell disaster: Ficci

REUTERS
New Delhi, March 4

INDIA'S NORTHERN STATE of
Haryana, where several au-
tomakers,component suppliers
and big tech firms are based,
faces an investment and devel-
opment crisis from a new hiring
rule to tackle high unemploy-
ment, lobby groups warned on
Thursday.

The Federation of Indian
Chambers of Commerceand In-
dustry (FICCI) said the policy,
which requires 75% of all
low to mid-paying private =
sector jobs to go to locals,
would spell disaster for
Haryana’s “industrial de-
velopment and private in-
vestment”.

The 10-year rule, applicable
to jobs paying up to 350,000
(§690) a month, came into ef-
fect this week in the state as it
faces worsening unemploy-
ment as a result of the coron-
avirus crisis.

Haryana’s rule affects firms
including India’s biggest car-
maker Maruti Suzuki and busi-
ness process outsourcing firms
such as Genpact.

Apple, Facebook and Alpha-
bet's Google also have their cor-
porate offices in the state,which
is ruled by Indian Prime Minis-
ter Narendra Modi’ party.

“Investors and entrepre-
neurs need to source the best

%ﬁf

human resources available in
(the) country to be competitive
and successful,” FICCI president
Uday Shankar, who formerly
headed Disney’s India unit,said
inastatement.

“To force them in such a re-
gressive straight-jacket will
force them to look beyond
Haryanaand thiswill ultimately
hurt the interests of the state”

The auto industry said it
hired workers based on merit.

“Such a move would not
onlyadversely impact the'ease

of doing business’in the
state, but also be detri-
mental to Haryana’s
image of an industry
friendly destination,”
said Deepak Jain, presi-
dent of the Automotive
Component Manufacturers
Association
of India.

The auto industry has in-
vested over 340,000 croreinthe
state, creates employment for 1
million people and accounts for
more than 25% of its GDP,ac-
cording to ACMA.

Nasscom, the tech lobby
group whose member compa-
nies such as Tata Consultancy
Services contribute roughly 8%
to India's GDP, said the state's
plan will harm the growth of
Gurugram.Haryanaborders In-
dian capital New Delhi and has
over time become a hub for IT
and BPO firms.

ropean Union on Covid-19
vaccines and their trade dis-
torting impact.

St. Lucia, on behalf of
CARICOM group of coun-
tries expressed appreciation
and thanked Indiaand South
Africaforvaccine supplies to
them. Similarly, Jamaica, on
behalf of ACP (African,
Caribbean and Pacific) Group
of countries,also thanked In-
dian effortsin deliveringvac-
cine supplies.

—PTI

displayed a rise in active cases
during the same time period.
India’s cumulative recov-
ered cases are following a
steadily rising trajectory and
have surged to 1,08,26,075.
More than 1.66 crore vac-
cine doses have been adminis-
tered through 3,23,064 ses-
sions, as per the provisional
report till Thursday 7 am.

CLASSIFIEDS

BUSINESS OFFERS

Top 10 & Oldest Indian
Education Website with
high brand equity for
sale at INR 1.5 crore.
Call at 08929810819 or
09818893423

0050176391-1

acceptance of advertising copy,
it is not possible to verify its
contents. The Indian Express
(P.) Limited cannot be held
responsible for such contents,
nor for any loss or damage
incurred as a result of

RailTel launches paid plans for Wi-Fi at 4,000 stations

FE BUREAU
New Delhi, March 4

IN AMOVE towards monetisa-
tion of its internet services at
railway stations, state-run
RailTel Corporation of India
has launched high speed paid
Wi-Fiservice at 4,073 stations
from which it expects to earn
an annual revenue of ¥10-15
crore once Covid-related travel
restrictions ease and footfall
at stations becomes regular.
RailTel has started prepaid
plans for using its Railwire Wi-
Fi facility, which offers 30
minutes of free Wi-Fi per day
at 1 mbps speed and a nomi-
nal fee for availing a higher
speed of up to 34 mbps. The
fee ranges from I10 for 5GB

perday,X15 for 10 GB per day,
%20 for 10 GB/5 days, %30 for
20 GB/5 days, 340 for 20
GB/10days, %50 for 30 GB/ 10
days and 70 for 60 GB/30
days. This can be paid online
through net banking, wallet
and credit card. Currently, in-
ternet service is available at
5,950 plus stations across the

country and is accessible to
anyone with a smartphone
and an active connection.
“RailTel will launch the
prepaid plans forall 5,950 Wi-
Fi-enabled stations across the
country this financial year,”
Puneet Chawla, chairman &
managing director, RailTel,
said at a virtual press interac-
tion. The listed mini-ratna
public sector enterprise under
IR, providing bandwidth, In-
ternet and value added IT ser-
vices, entered the market in
February 2021 with aX¥819-
crore initial public offering,as
part of the government’s di-
vestment programme.
RailTel has a current order
book of 4,000 crore from
projects alone and with the in-

clusion of telecom services
and data centre services, this
would amount to an assured
revenue of ¥7,000 crorein the
next few years, according to
Chawla.

The company also has
plans to earn over 60 crore
from its ‘content on demand’
initiative which will be
available in all premium, ex-
press, mail and suburban
trains of IR.

Besides this, the company
has won an order worth
%105.82 crore from IR and re-
ceived an advance purchase
order amounting to
%25.46 crore perannum from
Bharat Sanchar Nigam for
commissioning of the point-
to-point links.

Chabahar Port to helpreduce logistics cost, says govt

PRESS TRUST OF INDIA
New Delhi, March 4

CHABAHAR PORT WILL help
Afghanistan and other coun-
tries in the region to bring
down their logistics costs and
develop a transit hub for con-
nectivity between India and
Eurasia, the government said
on Thursday.

Located in Sistan-Balochis-

MOYA CO-OPERATIVE

CREDIT SOCIETY LTD.
Registered Office: C-102, Shree Labh
Ashish, Agarkar Chowk,
Andheri East, Mumbai 400 069,
Phone: 022 26840452
Mobile/\WhatsApp: 8591169658
E-mail: moyasocietyi@gmail.com:

NOTICE

MOTICE is hereby given to the
members, that the 25th ANNUAL
GEMERAL MEETING (AGM) of the
Society for the year 2019-20 will be
held on Sunday, the 21st of March,
2021 at B:00 p.m. through Zaom
Meeting. AGM Nofice has been sent
o each member's digitally and the
meeting link will be shared in due
course. In case if any member didnt
recaive lhe link and/or the nolics,
please contact us on the details

tan province on the energy-rich
Iran’s southern coast, the port is
being developed by India, Iran
and Afghanistan to boost trade
ties.

Chabahar Port lies outside
the Persian Gulf and is easilyac-
cessed from India’s western
coast,bypassing Pakistan.

Chabahar Port is a joint ef-
fort of India, Iran and
Afghanistan to support land-

\

locked Afghanistan by giving
access to the open seas, opti-
mising logistics cost by bring-
ingin efficiencyand createare-
liable and safe transport
corridor, Minister of Ports,
Shipping and Waterways Man-
sukh Mandaviya said while ad-
dressing a session organised to
commemorate the Chabahar
Day at Maritime India Summit
2021.

USTRIES PRIVATE LIMITED

03/03/2021.

2021 hereby stands cancelled.

Private Limited in Financial Express (English) and Nav Shakti (Marathi) newspaper on

Kindly note that the e-auction proposed to be conducted by the liquidator on 10th March

Place: Mumbal o0/4
Date: 05/03/2021 Santanu T. Ra\:I
Liquidato

IBBI Regn. No.: IBBI/IPA-002/IP-N00360/2017-2018/11055
Email ID:santanutray@aaainsolvency.com

Contact No. 8800865284 (Mr. Puneet Sachdeva

Oneworld Industries Private Limited

assetsale1@aaainsolvency.in

INDIAN RAILWAY CATERING AND TOURISM CORPORATION LTD.

A Governmend of Indla Enterprise - Mind Ratna)
CIN = LT48590L 199850004707

Further, the project also
aims to develop a transit hub
for close the connectivity be-
tween India and Eurasia, he
added.

"Chabahar Port is part of
our shared commitment to-
wards peace, stability, and
prosperity of the people of
Afghanistan," Mandaviya said.

‘Content on
demand' in
trains from
this month

THE MUCH-AWAITED 'CON-
TENT on demand’ service in
trains will be launched this
month, a senior official of Rail-
way PSU RailTel said on Thurs-
day.

The service involves info-
tainment in moving trains by
providing preloaded multilin-
gual content which will include
movies,news, musicvideos,and
general entertainment.

To ensure buffer-free ser-
vices, media servers will be
placed inside coaches, RailTel
CMD Puneet Chawla said in a
press briefing. —PTI
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Starting at
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Zero Processing Charges
up to 31.03.2021 i
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Bank of India ™

Mplarinatnp hyu'ﬁdnﬁ!’
WS - Type<HL> and Sand on 7669300024

Ta avall Heme Loan. give a Missed Call an 8010563305

SCHEDULE|
FORM A
(Regulation 14 of the Insohency and Bankruptey Board of India
(Voluntary Liguidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF INCLOV TECHNOLOGIES

LIMITED LIABILITY IDENTITY
NUMBER OF CORPORATE PERSON

PRIVATE LIMITED
RELEVANT PARTICULARS

1 | NAME OF CORPORATE PERSON Inclov Technologies Private Limited
£ | DATE OF INCORPORATION OF 01.03.:2016

CORPORATE PERSON
3 | AUTHORITY UMDER WHICH CORPORATE | Regisirar of Companies,

PERSON IS INCORPORATED / REGISTERED | Mumba
4 | CORPORATE IDENTITY NUMEBER / U741 20MHII6PTC 2T 3662

& | ADDRESS OF THE REGISTERED
OFFICE AND PRINCIPAL OFFICE
(IF ANY) OF CORPORATE PERSON

B Z, New Anant Bhuvan Floor 5, 257765
Marshi Matha Streel, Bhat Bazar,
Masijid Bundear, Mumbai=400009.

& | LIQUIDATION COMMENCEMENT
DATE OF CORPORATE PERSON

28.02 2021

transactions with companies,
associations or individuals
advertising in its newspapers
or Publications. We therefore

provided above. Members may please
note that the parsonnal from Mumbai
Sahakari Board will be conducting a
training session on co-operation fram
530 pm onward, All members are
requested o attend the same on time.

recommend that readers make
necessary inquiries before
sending any monies or
entering into any agreements
with advertisers or otherwise
acting on an advertisement in
any manner whatsoever.

NI () Union Bank
b= B
Linion Bank of India, Regional Office Junagadh,
Nijanand Building, 2nd Floor, Dhebar Road, Rajkot, Ph. 0281 - 2227760

CORRIGENDUM

Please refer "E-Auction Sale Notice® published in the Financial Express -
English Edition datad 03.03.2021. In this connaclion, please read correct Reserve
Price (3rd Property of Sr. No. 10) of Alc Asian Impex as Rs. 2,78,52,000 (Industrial
land and building) + Rs. 87,50,000 (Plant and Machinery) = Rs. 3,76,02,000 and
EMD amount of said is Rs. 37,60,200. Rest All ather contents remain unchanged.
Date : 04.03.2021, Place : Rajkot Authorized Officer, Union Bank of India

NOTICE INVITING E-Tenders
IRCTC inv

I} Open E-Tender COMNITIFP-FRL2021/01 for Setting up, Operation and
Managemeant of Food Plazas and Fast Food Units. Last Dala for submission
of Tenderis 23.03.2021 up to 15:00 Hrs. E-mail: fp.ffudhirctc.com.

For details wvisit www.irctc.com or www.tenderwizard.com/IRCTC,
Tender document downloading and parlicipation can be dona on
www. tenderwizard, com/IRCTC

GGMPET, IRCTC Lid. 11ih floor, Statesman House, B-148, Barakhamba
Foad, Maw Dalhi-1 10001, Tal011-23311.263-64

I} URGENT-EOI 2021/ Tourism/PT/SPY dated 04.03.2021 for Selection of
Partner(s) to form an SPY and bid for IR's Tender{s) for Private Train
Operations. Last Date for submission of proposal s 11.03.2021.

For details, documen! downloading visil www.irctc.com

GGMSenvicas, IRCTC Lid. M-13, 2nd Flogr, Punj House, Connaught Place,
| New Delhi- 110001

7 | NAME, ADDRESS, EMAIL ADDRESS, Anigh Gupla
TELEPHONE NUMBER AND THE Insohvency Professional
REGISTRATION NUMBER OF THE 413 Autumn Grove, Near
LIGUIDATOR Lokhandwala Foundation School,

Lokhandwala Townzhip, Kandivali
East, Mumbai-400101.

Contact ; +91(22) 29659720

Email: anishidcsanishgupla.com
Reg: No.IBBLIPA-O02/IP-NOO285/
2017-18110843

& | LAST DATE FOR SUBMISSION OF 30.03.2021

CLAIMS

In case of any comigendumfaddendum issued on the above advertisemeant, it
will be published only en IRCTC's wabsile www.irctc.com for No. | & 1l and
www.tenderwizard.comilRCTC for No. |,

STATE BANK OF INDIA, Stressed Assets Recovery Branch,
Vardhaman Building, 2nd Floor, 321/A/3, Mahatma Phule Peth,
Seven Loves Chowlk, Shankarsheth Road | Pune - 411042,

Ph Mo, 020 - 26446043, 26446044 Email : sbi. 10151 @sbi.co.in,

POSSESSION NOTICE (See Rule & (1) }(For Immovable property)

Whereas the undersigned being the Authorized Officer of State
Bank of India, SARB, Pune under Securitization & Reconstruction
of Financial Assets and Enforcement of Security Interest Act 2002 &
in exercise of powers conferred under Section 13({12) read with Rule
3 of the Security Interest (Enforcement) Rules, 2002 issued
Demand Motice dated 29/07/2019 and published on 12/09/2019
under Section 13 (2) of the said Act calling upon the bormowers
Mis.KAAR O BAR (Borrower) Office No.3, 3rd Floor,
S.No.131/1/B/1, Sai Heritage Building, Mhalunge Road, Baner,
Pune-411054 and Personal Guarantee of 1.Mr. Sanjay
Prabhudas Unadkat, 2.Mr. Sachin Babulal Burad and
3.Mr.Rahul Kishor Raj to repay the amount mentioned in the said
Motice being Rs. 85,40,213.75 (Rupees Eighty Five Lakhs Forty
Thousand Two Hundred Thirteen and Paise Seventy Five Only)
as on 31/01/2019 with further interest at the contractual rate on the
aforesaid amount incidental expenses, costs, charges incurred./ to
be incurred, within 60 days frorm the date of the said Notice

The borrowers mentioned hereinabove having failed o repay the
amount, nolice is hereby given to the bormowers mentioned
herainabove in parficular and to the public in general that the
undersigned has taken PHYSICAL POSSESSION of the property
described herein below in exercise of powers conferred on her
under Section 13 (4) of the said Act read with the Rule 8 of the said
Rules on this 01st day of MARCH, 2021.

The borrowers mentioned hereinabove in particular and the public in
general are hereby cautioned not to deal with the property and any
dealings with the property will be subject to the charge of State Bank
of India for an amount of Rs.8540,213.75 (Rupees. Eighty Five
Lakhs Forty Thousand Two Hundred Thirteen and Paise
Seventy Five Only) as on 31/01/2019 with further interest at the
contractual rate on the aforesaid amount incidental expenses,
costs, charges incurred /to be incurred.

Borrower's attention is invited to the provisions of sub-section
(8) of section 13 of the Act, in respect of time available to
redeem the secured asset(s).

DESCRIPTION OF THE IMMOVAELE SECURED ASSETS

All that piece or parcel of said Apartment No.304, Adms. about 401
sq.fts (37.26 sq.mirs. ) (Built up) situated at the 3rd Floor of the front
side building known as Om Chambers CTS No.1329or 1349 or Final
Plot No, 711, T P Scheme No.1, Shivajinagar, Bhamburda, Pune-
411005, now within the local limits of PMC Pune and also within the
jurisdiction of Joint Sub-Registrar, Haveli |l, Pune which is bounded
as follows,

East: Passage, West: Jangli Maharaj Road, South: Office No. 305,
North: Office No.303. sd/-

Mrs. Padmaja Pol,
Authorized Officer,
State Bank of India, SARB, Punea

Date : 01.03.2021
Place : Pune

f_j:nanci“.ep' .in

FORM G

INVITATION FOR EXPRESSION OF INTEREST
(Under Regulation 36A (1) of the Insolvency and Bankruptcy (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016
\/AN PAR ]

ame of the Gorporate Debtor
2.| Date of incorporation of
Corporate Debtor

o.| Authority under which Corporate| Registrar of Companies — Pune
Debtor is incorporated / registered

4. Gorporate Identity number /[ U40100PN2005PLC139696
limited liability identification
number of corporate debtor

o.| Address ot the Registered Ottice| Plot  No. A-03, MIDC-Lonand, Taluka-
and Principal Office (if any) of| Khandala, Khandala, Maharashtra, 415-521,
Corporate Debtor India.

6.| Insolvency Commencement date| 26.11.2019
of the Corporate Debtor (Order Received on 29.11.2019)

/.| Date of Invitation of Expression| 05.03.2021 (Previous dates : 04.03.2020,
of Interest 12.02.2020 and 02.07.2020)

8.| Eligibility tor Resolution Applicants| Detalls may be obtained by emailing at
under section 25(2)(h) of the Code| cirp.sparkgreenenergy@gmail.com
is available at:

9./ Norms ot Ineligibility applicable| Details may be obtained by emailing at
under section 29A are available at: | cirp.sparkgreenenergy@gmail.com

10.| Last date for receipt of 14.03.2021 (Previous dates : 19.03.2020,
expression of interest 27.02.2020 and 17.07.2020)

11.| Date of issue of provisional list of| 16.03.2021 (Previous dates : 29.03.2020,
prospective resolution applicants | 08.03.2020 and 27.07.2020)

12.| Last date for submission of 21.03.2021 (Previous dates : 03.04.2020,
objections to provisional list 13.03.2020 and 01.08.2020)

13.| Date of issue of final list of 23.03.2020 (Previous dates : 13.04.2020,
prospective resolution applicants | 23.03.2020 and 11.08.2020)

14.| Date of issue of information|21.03.2021 (Previous dates : 03.04.2020,
memorandum, evaluation matrix| 13.03.2020 and 01.08.2020)

and request for resolution plans to
prospective resolution applicants

15.] Manner of obtaining request for| The Request for Resolution Plan, Evaluation
resolution plan, evaluation matrix,| matrix, Information Memorandum (IM)
information memorandum and| and format of Confidentiality Undertaking
further information shall be shared on request addressed to
cirp.sparkgreenenergy@gmail.com
21.04.2021 (Previous dates :
03.05.2020, 12.04.2020 and 31.08.2020)

The Resolution Plan along with all
supporting information, documents and
various forms/affidavits/  authorizations
shall be submitted to the Resolution
professional at the following address:

502, Marathon Icon, Off Ganpatrao Kadam
Marg, Lower Parel (W) Mumbai 400 013

and electronically at the following Mail Id:
cirp.sparkgreenenergy@gmail.com

18.| Estimated date for submission of| 30.04.2021 (Previous dates :11.05.2020,
resolution plan to the Adjudicating| 12.05.2020 and 30.09.2020)

Authority for Approval

-19.| Name and registration number of | Anil Rajkotia, Reg. No: IBBI/IPA-001/
the resolution professional IP-P01045/2017-18/11718

20.| Name, Address and e-email of | Anil Rajkotia

the resolution professional, as 501, Balkrishna Co-op Housing Society, Tilak
registered with the Board Road,Next to Asha Parekh Hospital,Santacruz
(West) Mumbai — 400 054

Email Id: anilrajkotia@gmail.com

502, Marathon Icon, Off Ganpatrao Kadam
for correspondence with the Marg, Lower Parel (W) Mumbai 400 013
| resolution professional | Email Id: cirp.sparkgreenenergy@gmail.com
22.| Further Details are available at| With the Resolution Professional
or with Anil Rajkotia
502, Marathon Icon, Off Ganpatrao Kadam
Marg, Lower Parel (W) Mumbai 400 013
05.03.2021 (Previous date : 04.03.2020,
12.02.2020 and 02.07.2020)

26.11.2009

16.| Last date for submission of
resolution plans

17.| Manner of submitting resolution
plans to resolution professional

21.| Address and email to be used

23.| Date of publication of Form G

Sd/-

Anil Rajkotia

Resolution Professional

Reg. No: IBBI/IPA-001/1P-P01045/2017-18/11718

For Spark Green Energy (Satara) Limited Mumbai

Motice ks haraby given that Inclov Technologies Private Limitad has commenced voluntany
liquidation on 28.02.2021, The stakehoiders of inclov Technologies Private Limited are
haraby called upon to submit a proof of their claims, on or before 30.03 202110 the
liguidator at the address mentioned against tem 7. The financial creditors shall subrmit
their peool of claims by electronic means only. All other stakeholdars may submil the proof
of claims in person, by post or by elecironic means.

Submession of false or miskeading proofs of claim shall atiract panalfies.

Anish Gupta
Insolvency Resolution Professional
Reg: NoIBBIIPA-0DZ/IP-NO0285201 T-18M1HE4]

Place: Mumbai
Diate : 04/03/2021

d@ 3im agler
Bank of Baroda
B e S

Mr. Manish Rajesh pandit Mrs. Rita Manish pandit

NOTICE TO BORROWER

(UNDER SUB-SECTION (2) OF SECTION 13 OF THE SARFAESI ACT, 2002)

201, Saakar Residency, Near Ishwarkrupa Society, Nizampura Vadodara 390002
Sub.: Notice under section 13(2) of the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest
Act, 2002, hereinafter called “The Act” Alc Mr. Manish Rajesh panditd Mrs. Rita Manish Pandit

Credit facilities with our Karelibaug Branch

1.We refer to our letier No. BOB/ADY dated27 03,2014 for account ng 16880600002361 & 26.03.2014 for account ng 16580600002362 conveying sanction of
vanous credit facilities and the terms of sanction. Pursuant to the above sanction you have avalled and starled utilising the credit faciliies afler providing
sacurity for the same, as hereinafler stated. The prasent outstanding in various loanicredit facility accounts and the security interests created for such labdlity

accountareRs. -

withdrawn
Place : Vadodara, Dt. 15-02-2021

are as under
Nature and Limit Rate of O/s as on 15.02.2021 Security agreement with brief description of
Type of (Rs.) Interest | (inclusive of interest upto| securities
Facility In lakhs Dt of Notice)
Term Loan ' Rs. 880%pa | Rs 424470491 Eq. Mortgage of the Immovable Property being Flat No A/S02, Tower A
Under Baroda 1600000 | M Plus further applicable on the Fifth Floor adm. 2250 Sq F1. super built up area in SAAKAR
Home Loan s monthly interest & charges OPPULENT-II{ Flat System Building) being organized and
(Account no: rest (One constructed of land bearing old Revenue Survey No. 324 Block No
16980600002361 Year 254 Eastern Side adm. 1247 Sq Mtoutof 2994 Sq ML of Moje Village
MCLR+ \iemali in the reigstrationDistrict & Sub- District Vadodara, Situated at
1.23%) B/H Ambe School, Sama-Savii Road, Vadodara. The Boundaries
are:On or towards East . Adjoining Revenue Survey No.On or
towards West : 7.50 Mt RoadOn or lowards MNorth : Flat No. A/501on
TowerA.On or Towards South ; Tower B
Term Loan Rs. 8.80 % Rs.44,01,169.32 Eq. Morigage of the Immovabie Property being Flat No A/S01, Tower A
Under Baroda 36,00.000 | P2 With Plus further applicable on the Fifth Floor adm. 2250 Sq Ft. super built up area in SAAKAR
Home Loan o monthly interest & charges OPPULENT-II{ Flat System Building) being organized and
(Account No: restjone constructed of land bearing old Revenue Survey No. 324 Block No
16980600002362 year 254 Eastern Side adm. 1247 SqMtoutof 2994 Sq ML of Moje Village
MCLR+ Vemali in the reigsiration District & Sub- Districl Vadodara, Siualed al
1.25%) B/H Ambe School, Sama-Savii Road, Vadodara. The Boundaries
are:On or towards Easl : Adjoining Revenue Survey NoOn or
towards West : 7.50 Mt RoadOn or towards North - 12 Mt Road. Onor
Towards South : Flat No A/S02 on Tower A
Total Rs. 86,45964.23 +
further applicable
interest & charges
in the letter of acknowiedgement of deblt dated__ - you have acknowledged your liability lo the Banktothetune ofRs.__ - lakhsason __ -
Theoutstandingsstaled above include further drawings andinterestuplo - . Other charges debiled lo the accountareRs._ - (Or)
In the audited balance sheet of the Company for the yearended - you have confirmed and acknowledged liability to the Bank to the tune of Rs.___ -
lakhs as on 31st March The outstandings stated above include further drawings and interest upto - Other charges debited to the

defaulted in payment of instalments of term loan/demand loans which have fallen due for paymenl on28.10.201%and thereafler. 3. Consequent upon the
defaults committed by you, your loan account has been classified as non-performing asset on 28.01.2020 in accordance with the Reserve Bank of India
directives and guidelines. In spite of our repeated requests and demands you have not repaid the overdue loans including interest thereon. 4. Having regard 1o
your inability to meet your liabilities in respect of the credit facilities duly secured by vanous securities mentioned in para 1 above, and classification of your
account as a non-performing assel, we hereby give you notice under sub-section (2) of section 13 of the Securilisation and Reconstruction of Financial Assets
and Enforcement of Security Interest Act, 2002, and call upon you to pay in full and discharge your liabilities to the Bank aggregating Rs.86.45,964.23( For loan
account 16980600002361 Rs42 44,794 91 & For loan account 16980600002362 Rs44,01,169.32), as staled in para 1 aboveplus further interest and
other charges, within 60 days from the date of this notice. We further give you notice that failing payment of the above amount with interest till the date of
payment, we shall be free o exercise all or any of the nghts under sub-section (4) of section 13 of the said Act, which please nole. 5. Please note that, interast
will continue o accrue at the rates specified in para 1 above for each credit facility until payment in full. 6. We invite your attention to sub-section 13 of Sac 13 of
fhe said Act in terms of which you are barmed from transferring any of the secured assets referred to in para 1 above by way of sale, lease or otherwise (other
than in the ordinary course of business), without obtaining our prior written consent. We may add that non-compliance with the above provision contained in
saction 13(13) of the said Act, is an offence punishable under saction 29 of the Act. 7. We further invite your attention to sub section (8) of section 13 of the
said Act in terms of which you may redeem the secured assets, if the amount of dues together with all costs, charges and expenses incurred by the
Bank is tendered by you, at any time before the date of publication of notice for public auctionfinviting quetations/tender /private treaty. Please note
that after publication of the notice as above, your right to redeem the secured assets will not be available. 8. Please note that this demand notice is
without prejudice fo and shall not be construed as waiver of any other nights or remedies which we may have, including without mitation, the nght o make
further demands in respact of sums owing to us. 9. The notices issued under sub section 2 of section 13 of the SARFAESI act 2002 on dt 06.02.2020 are heraby

Chief Manager & Authorised Officer of Bank of Baroda
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